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IN THE CENIBAL ADMINISTRATIVE: TR IBUNAL HYDERABPD BENCH 

AT HYDERaBPD 

C,P.No, 22/98 in 
O.A.j!g, 121/94 

BETWEEN : 

B.Sartajah 
K.Surjbabu 

3, S.Karnalakara Rao 
4. P.Jojibabu 
5, S,Srjnivasa Rao 
6. V.Surya Rao 
7,, R.K.Dutta 

P.Sivarama Krishna 
M.N.Harish Babu  

Date of Order.: 26j1,I8. 

K.V.S.Subramanyam 
P.Iilashnath ltmar 
A.V.S. .}Oimar 
K.G.G.Icjshore 

14, T.Rarnbabu 
M.Subrahmanyam 
K.GOvaztlhan Rao 
.K.R.K.Prasac3. 

Applicants. 

I. ,  

1. Sri Debhashis Ray, 
Chief Personnel Officer, 
S.E.Rly., Garden Reach, 
Calcutta. 

Secretary, 	- 
RailWay Soprts Control Board, 
Railway Bhavan, Railway Board, 
New Delhi. 	 .. Resporents. 

Counsel for the Applicants 	 .. Mr.P.B.Vijaya kmar 

Counsel for the Respondents 	 .• Xt•C.V.Falla Reddy 

CORAM : 

HON' B LE SHRI R.RANGARAJAN : iS?SER (ADn 3 

HON'BLE SHRI 5.5. JAI P?RAMESHwAR ; teER (JUDL.) 
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ORDER 

X As per Hon'ble Shri R.Rangarajan, Yamber (Adrnn.) X 

Xir.Durga Rao for Mx.P..B.Uijaya ICimar, learned 
counsel for the applicants and ?t.C.v.t'sia Ready9  i.earneo 

standing counsel for the respondents. 

Today the learned counsel for the respondents prothred 

the established 51,NO.,201//98 which circular was endorsed to 

the respondents counsel by letter dated 30.10.98 by the 

D.R.M., Waltair. This letter is taken on record. In view 

of the above circular the learned counsel for the respondents 

submit that the direction in the CA has been complied with. 

The above circular was also Seen by the learned counsel 
4o 

for the aplicantheçsatisfied with the sane. 

In view of the above the C? is closed. 

( B. •WSSMAR 
	

(R.EANhRMM 
Anber judl.) 
	 nber (Admn.) 

'LA'.  t 	 Dated : 26th Novenber, 1998 

(Dictated in Open Court  
I- 


